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ved to be something different from
the provision made in the agreement
that was arrived at?

Mr. Speaker: That is a different
thing from the question that has to be
answered now.

Dr. K. L. Rao: It is quite different,

8hri Sham Lal Saraf: I have one
submission to make. This is under
the Indus Waters Treaty, A number

of things come under that vast agree-
ment,

Mr. Bpeaker: | am not concerned
with all that. This question only says
that they were refused permission to
go by road,

8hri Hem Barua: Is it a fact that
Pakistan has charged India saying
that Indla has refused to make the
promised supply of water to Pakistan
since this Indo-Pakistan conflict; if
#0, may I know how far this allegation
is correct and whether our Govern-
ment, in view of the fact that Rajas-
than is starved of water, would con-
sider the proposal not to part with
water to Pakistan?

Mr. Speaker: The second part of
the quest'on is a suggestion and the
first part is not relevant to the origi-
nal question.

Priorily for Irrigation over Power

+
+455 Shrl D. C. Sharma:
Shri Himatsingka:
Shri Rameshwar Tantia:
Will the Minister of Irrigation and
Power be ploased to state:

() whether irrigation is proposed to
be given priority over power produc-
tion to meet fuod situation;

(b} whether any detailed pro-
gramme has becn chalked out for the
purpose; and

(c) if so,
thereof?

The Minister of Irrigation and
Pewcr (Dr, K. L. Rao): (1) Yes, Sir,

the gcope and extent
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(b) and (c): Detailed programmes
are being drawn up in each case as
it arises,

SBhri D. C. Sharma: May I know
what are the guide lines operating
in these broad programmes which the
Government is going to draw and
whether they will differ from Stats
to State?

Dr. K. L. Rao: It is quite so; each
depends on the particular occasion.
For example, in Bhakra, what we are
doing is, we are releasing -water
according to irrigation requirements
up to 10th December after which the
rabi crups do not require water and
thereafter regulation will be accord-
ing to power requirements.

Shri D. C. Bharma: May I know
whether the Government is going to
have an overall view of the agricul-
tural needs of the whole country
with refence to each State or it is
going to evolve a thumb-nail formula
which may meet the requirements
of one State and may not meet the
requirements of another State?

Dr. K. L. Rao: I have not followed
the hon. Member's guestion.

Shri D. C. Sharma: I want to
know whether the Government is
considering the nceds of each State
for irrigation and power separately
or it is going to apply some uniform
formula to some States in  India; if
80, what are those States?

Dr. K. L. Rao: The general princi-
ple that is being adopted this year,
a year of scanty rainfall, is that
water will first be utilized for irriga-
tion and then for power.
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Dr. K. L. Rae: 1 submitted all this
in reply to the question. This is
being done this yesr due to acute
searcity conditions. If any particular
representation is made, Government
will conaider it.
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8hri Bhagwat Jha Azad: While
sympathy for irrigation is always
being mentioned, is it not a fact that
a cut of Ra. 200 crores has been ap-
plied only in the fleld of irrigation
form the cut in original Plan of Rs.
1,000 crores? If so, how do the Gov-
ernment reconcile between the two-
expression of sympathy and actual
cutting of the money allotted to the
irrigation sector?

Dr. K. L. Rao: Perhaps the hon
Member is referring to the Fourth
Plan proposals. They are not com-
pletely ready yet. I have also heard
what the hon. Member has stated.
T hope the House will inaist that the
cut is restored.

Shri Liladhar Kotokl: May I know
from the hon. Mimister whether there
is any single major irrigation project
in the State of Assam? Out of the
four medium schemes that were
provided in the Third Plan work has
baen started only in one. That being
the position, what does the Govern-
ment propose to do to provide irriga-
tion facllities in the State of Assam?

Dr. K. L. Bast In the State of
Assam the irrigatiom projects are all
of medium type. They will all be
completed in the Fourth Plan

Shri Narendra Bingh Mahida: The
hon. Minister has just now stated that
irrigation is given priority over power.
Since we are having Tarapore and
Rana Pratapsagar atemlo power
stations and various other thermal
stations, may I know why the
Narmada valley project has not been
1930 (Al) LED—2

taken up t“m for irrigation pur-
poses?

Dr. K. L. Rao: As I have sald, the
priority in respect of release of water
is only for this year because of the
acute conditions of searcity. What
the hon. Member has said about delay
is entirely correct. I think there has
been delay in these matters. In the
case of the Narmada River develop-
ment agreement has not been arrived
at. As soon as it is done I am sure
that project will be taken up.

Shri P. K. Deo: May I know if it is
a fact that there are various lucra-
tive projects which are capable of
producing electricity and, at the
same time, having capacity to irrigete
large acres of land, like the Upper
Indravathi, which has the capacity
to produce 600 MW of electricity and
irrgate three lakh acres of land and
that no technical clearamce is beilng
given for political reasons?

Dr. K. L. Rao: There are no politi-
cal reasons in these matters. All
these projects are clearsd on the
basis of technical reasoms only.

Shrimati Ramdalart Sinha: May
I know whether there is any idea to
bring under developed States on par
with developed States and, if so, In
what way it is likely to be achieved?

Pr. K. L. Rao: H is very difficult
to answer this question. It iz always
our endeavour to see that reglonal
imbalances are removed. It Is very
difficult to stay within what period
it will be achieved.

Shri Vasodevan Nalr: We  hear
that there is an intensive agrivultu-
ral production programme costing
Ri. 38 crores for this year, Out of this
Ri. 38 crores what is the allotment
for {irrigation, as far as imtensive
agricultural produection programme is
concerned?

Dr. K. L. Bao: Tiris is mesnt for the
Minisiry of Agriculture. The graats
are not given to the Ministery of
Trrigation.
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Dr. K. L. Rao: Agriculture is always
given preference, as for example,
this year so0 many States have made
a cut in power distribution, but the
cut does not apply to agricultural
operations.

Representation from M.Ps. of
Madhya Pradesh

*456. Shri Harl Vishno Eamath: Will
the Minister of Planning be pleased to
state:

(a) whether he has received a de-
tailed memorandum or representation
from the M.Ps, of Madhya Pradesh,
wherein requests and suggestions
have been made for greater and
accelerated assistance by the Centre
for the speedy impleméftation of cer-
tain projects in Madhya Pradesh;

(b) it sa, whether it hag been consi-
dered; and

(e) with what result?

The Minister of Planning (Shri B,
R. Bhagat): (a) Yes, Sir.

(b) and (¢). Subject to limitation of
resources that can be made avallable
for the purpose, the views expressed
in the memorandum, as well as other
relevant consideration will be taken
into account in finelising the recom-
mendations for the Fourth Plan of
Madhya Pradesh.

Shri Hari Vishnu Eamath: Does
Government propose to give greater
"and accelerated assistance to important
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projects in Madhya Pradesh—Chamba]
Valley Reclamation, Tawa Multi-pur-
pose Project, Narmada Valley Project,
which is still in embryo, and others—
mentioned in the memorandum and
does Government propose to have a
meeting of the Members of Parliament
from Madhya Pradesh as requested by
the MPs in the representation?

Shri B. R. Bhagat: Some of the pro-
jects, like the Tawa Project, have
been given special assistance outside
the Plan.

Shri Hari Vishnu Kamath: Because
of the refugees.

Shri B. R. Bhagat: Additional assis-
tance has been provided. Tawa is one
of the projects which the hon. Mem-
ber referred to.

Mr. Speaker: The question s
whether Government proposes to have
a meeting with Members of Parlia-
ment from Madhya Pradesh.

Shri B. R. Bhagat: Certainly, we
welcome discussing with Members of
Parliament.

Shri P. K. Deo: Has similar consi-
deration been extended to other MPs
also?

Mr. Speaker: I do not know.

Shri Harl Vishnu Kamath: Has the
Minister's attention been drawn to a
statement of the Deputy Chairman of
the Planning C issi I do not
remember the exact words, but they
were words to the effect—that the Plan
is floundering and limping because the
leaders of Government suffer from
lack of economic commonsense and,
it so, what steps  are Government
taking to make up the deficiency in

The Minister of Finance (Shri T. T.
Krishnamachari): Government has
seen no such reports.

Shri Harl Vishno Eamath: No; T will
pass it on to you. Take it up with the
Deputy Chairman then.





